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Help File to Initiate SLP

1. In LIMBS portal while making a New entry it’s important to fill fields
like — Case date, Case type, CNR number, Case number — Case year,
Advocate name etc.

upidate Case Details

Select Court * HIGH COURT - UTTAR FRADESH ~ HABAD ~
CHR Number 621472020
Case Type WRIA S WRIT - A o,
Casze Mo Cazo Dato
WPIL 23219202 2020
Registration Number|year Rogistration Dato
G36,/2020 vear

Case Category = o Sub category *

WRIT FETITIONSICIVIL) -

Financial implication Diary No

LICATION -

TEDO4

Party Type ®PetitinerRespondent

RED LYNX CONFEDE Potitioner Advocale

N THROUGH SANGE

Respondant Advocata

MDA ICILFOR B CH- INDIAN ASE |0

Petitioner i What Your Own 7 ¥

Respondenl Extra Party Add More

Respondent LINIDN OF INDIA. THORUG What Your Own 7

Respondont - [ —— What Your Own 7

Respondont DISTRICT MAGISTRATE OEFI . " 5 What Your Own 7

Respondent SUPERINTER What Your Qwn 7 o

Respondent CENTRAL BUREAU OF INVESTIGATION What Your Own 7
- @&

Wby Act{s). Mandamus/Act not Mantionad Windes Sectionfs) A

Brief History of Case Test

Hame and Designation of Concerned Officer Concerned officer Mobile No

wanika Kaushik

Any effort for Alternate Dispute i Yes O Mo
Resolut] L if L 1}




2. After case saved LIMBS number will generate, first we have to update the
status of all entered cases - if case has been
Disposed-of follow the given below steps:

1. Go to My Court Cases-->Compliance Entry

2.Search your case.

3.Click onto the update status link.

4. Select Litigation -> Decided/Pronounced -> and then select Decided-
Lost with Direction.

5.Then provide a judgement date and click on the Save button.

Update Status

ENTER DETAILS OF STATUS

“STATUS TYPE “STATUS HEADER
DECIDED /PRONOUNCED
“STATUS DETAILS "STATUS DATE
LOST WiTH DIRECTION v Jwdgment Date
Date
[
o September 2021

Su Mo Tu We Th Fr
15 2§ 3|4
6 7 8 § 10

12 130 W 15 16 17 18 DETAILS OF STATUS

3. After updating the status as Disposed of- Lost with direction case will
move into the SLP for Higher Courts under My court cases

Legal Information Management & Briefing System (LIMBS) . fe
Dept of LegalAffairs,errSv;:ﬁstry of Law & Justice @

o ag o bt

Dashboard ¥ * MyCourCases ™ | Updation ¥ ImportantCases ™ MISRepors ¥  CNRSummary ™ TransferofCases ™  AMRCD *  Arbitration ¥ Search ™ Forward ToeOffice »  DolaDashboard  Users

MNew Entry Welcomes: NODAL OFFICER - MONIKA KAUSHIK ( Section Officer/IMPLEMENTATION/LIMBS TEAM) ~::
MEnter Procezdings
Womptiance Entry
Wause List
Show 10 ven MasaRevoke
Maze Deletion

VException Cases

PN ) Transfer of Cases From Advacate

12:06-2020  17-06-2020  RED(YNKCONFEDERATIONTHROUGH ~ WRITPETITIONS  0149-  UPHC010831472020 27408 pdate Stahis



4. Once we click on the SLP for Higher Courts, we will get the list of the
SLP cases along with the days left for the SLP.

t & Briefing System (LIMBS)

Legal Information Manag

Dept of Legal Affairs, Ministry of Law & Justice

Tarcferof Cases = ANRCD > Adiftmtion »  Seath = Forwend Yo eddfice =

ot/ MPLEMENTATION/L IMAS TEAM ) ~

Welcomes : \OOAL OFFICER - NONIKA KAS

SLP CASES

VarmedEy (Rvicet  Marned 1o Advica]  Progosst Marad By 3tP| REMESRUTPIMMISUCN progucas Coses

Saloct Court PMosan Seim
Senrch:

Show v entries
Usbens | ton Eeipeatmat st st Sutgmant Cae [ Stabe voaider
STATEOFUPAND 3OTHERS.  DECIDED-LOST A3 12202d 2 MENKA RLEHIS

INPLEENTATION

It A

T

SUILSHAN KANALLIYY

1 257843 HIGH COURT JALLASABAD)
UTTAR PRAOESH

There is a provision of marking of case, if any user wants to mark case to

any other officer.

5. If you want to mark this case to other officer/user, use tab MARK,
select the LIMBS user from list whom you mark this case

B DA NZine Syesring 4 % | @ Bt inbox (659t

Initistesip

<« (] B Iimbagovinylimbs/CounCases/

My Court Cases ~  Updation =
Welcomes : LOCAL ADMIN - HINANSHU SARRSWAT { Senior Programmer/IIPLEMENTATION/LIMBS TEAM

SLP CASES

Marked By (Macal  Merked o [Advice)  Propassi Marked 2y (5150 EETIETIIFRETVENRE propazed Cases

Select Court ~Flease 5 -
Search:

Show 25 v eatries

Hudgnesnt

Date Stake Holder

sie

Stasus Head

Limbs
[ Respondeet

Court

Ne
1 892726 WIGHCOURT (RAIPUR)  WP2783/2000 mam Unian of DECIDED 01-12-2021 88 HIMANSHU
CHHATTISGARH ingia 1081 SARASWAT(8800279152)
IMPLEMENTATION
LIMES TEAM
ram Finance CBOT ~ DECIDED 27-10-2021 53 MONIKA
KAUSHIKISS92087202)
|

856743 | HIGHCOURT
(AMARAWATHI)
ANDHRA PRADESH

IMPLEMENTATION
LIMES TEAM

LOsT

LIMBS TEAM
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6. Now user find that case on tab Proposal marked to (SLP) and marked
user find that case on tab Proposal marked by (SLP)

Proposal marked to (SLP)

SLP CASES

Marked By [Advice  Marked o Advice]  Propasal Marked By (SLP) rmsulﬁr_hthSL:

1 678426  HIGH COURT -1213 zbc b DECIDED- 08-11- 66 Alok Gupta(TU1LTZ071S]  3- HIMANSHU 3-MONIKA Markio
{DELH) Lost 0 IMPLEMENTATION SARASIATIERODITOLSY  MAUSHIK: Monika By
DELHI LIMBS TEAM IMPLEMENTATION ReturnBackTo  Himanshuas

LIMBS TEAM Himanhu 1704 Test
2- MONIKA 1-HIMANSHU 3/11/17:00
KAUSHIKI9935387202] SARASWAT:
IMPLEMENTATION Mark to Monika
LIMNBSTEAM By Himznshu 25
1- HIMANSHU Test9/11/17:00
SARASWATIERI0ZTON5Z)  1-Alok Gupta:
IMPLEMENTATION Markio
LIMBS TEAM Himanshu By

Aloh as Test

Proposal marked by (SLP)
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Dastooard ¥ MyCoutCases ™ Updation ™  ImportantCases ™ MISRegodts *  CNRSummery ™ Transfrof Coses ™ AMRCD *  Adbitration ™ Search ™ Forward ToeOffice »  Users

Wetcomes : LOCAL ADMIN - KIMANSHU SARASYAT { Senior ProgrammeIMPLEMENTATION/LIMBS TEAM ) +:;

SLP CASES

Vatett i Matetoie (romsbaety ) NEEEER

LimbsNo | Court CastNo | Petitionar | Respondent | Statushead JudgmentDate | DaysleRSLP | Stake Holder ] Remarks By
1 THIST  MIGHCOURT (MARNATH 9 DCOED-OST 5L 7 ok GupiaTLITZ0LS) Aok GoptaTOLITANTIS)  1-lok Guptstest
ADHRA PRADESH WPLEMENTATON  INPLEMENTATON

LIMBS TEAM LINBSTERM




Once you click on Proposal for SLP for Higher court make a New entry of
case via NEW ENTRY, under my court case of Hon’ble Supreme court with
basic information and note LIMBS number on your file.

7. Now click on Proposal for SLP enter details as required and click on submit:
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Dashboard ~ My Court Cases ~ Updation ¥ Important Cases ¥ MISReports » CNR Summary ¥ Transferof Cases *  AMRCD ~ Arhitration ¥ Search ~ Forward ToeDffice ~ Users

Welcomes : LOCAL ADMIN - HIMANSHU SARASWAT ( Senior Programmer/IMPLEMENTATION/LIMBS TEAM ) ~ 11

SLP CASES
s e o oo IS o

Select Court

—Please Select- v

Show 25 v entries Search:

1 592726 HIGH COURT [RAPPUR) WP-2783/)2020 ram Unionol DECIDED- 01-12-202% 88 HIMANSHU NA ‘ Proposal for SP ’
CHHATTISGARH India LOST SARASWAT($800273152)

IMPLEMENTATION

LIMBS TEAM
2 86743 HIGHCOURT We- am Finance CBOT ~ DECIDED- 7710201 53 HIMANSHU MONIKA m
[AMARAVATHI) $HTLIRL | shama LosT SARASWAT(8800273152) KAUSHIKI3939387202
ANDHRA PRADESH IMPLEMENTATION IMPLEMENTATION
LIMBS TEAM LIMBS TEAM
Showing 1to2 of 2 entries FEVONS 1 Nait

8. Once we click on submit, case will move into the proposed cases:

Dashboard ¥  MyCourtCases ¥  Updation *  ImportantCases »  MISReporis *  CNRSummary *  TransferofCases ¥ AMRCD * A

Welcomes: LOCAL ADMIN - HIMANS

SLP for Higher Court ( Limbs No: 781879)
Supreme Court Limbs No. ’Suareme Court Limbs d ’ Ifyou don't have the LIMBS number Please make a new entry - NEW ENTR
Case Filed Yes ONoD

Court Fees ‘ ’




9. Now click on Mark to for Advice case will move into the forward to e-office

Aion = Search = Farward To eOffice = Dashbosr Lisers

nes ; NODAL OFFICER - M * TATION/LIMES TEAM] !

SLP CASES

o By (Advice]  Markeds (Ahice) Poposs Macksd By (5LF) §

ENa, Lower Court Limas No. Court Suprame Court Limas Ko, Supreme Court initiated Date. Cace Filed Date for File Court Fots Updisted on Wark Ta For Adviea Action
1 HIGH COURT (ALLAHARAD) s WL e o NN | 1 MoK HAUSHIK TeET m
UTTAR PRABESH MPLEMENTATIOIN
e
: HIGH EOURT (AL LAHABAD) T ™ No ] 1. HOHIKS HALSHIK 35rsa 20 m
UTTAR PRADESH £ &
E HIGH COURT (ALLAHARAD) s e ETEI] 1 A
ANDHEA PREDESH
LINGS TEAM
5 HIGH COURT [AMARAUATHI| T o o 1- MEHIKA HALISHIR 35387200
AICHEAPRADES) PMPLENENTATION
LIMES TzAM
& HIGH COURTALLANA [y Ne 1 [EBVE. 3! [ I
AR FRADESH




10. Click on the Receipt Create and then click on Advice. A receipt form
will appear fill all the information and save:

Legal Information Management & Briefing System (LIMBS)

Version 20 a(e

Dept of Legal Affars, Ministry of Law & Justice

e of

Dashboard *  MyCourtCases ¥  Updation *  ImportantCases ™ MISRepors ™ CNRSummary ¥ TransferofCases ¥ AMRCD ™ Arbtration ™ Search ™ | FomuardToeOffice ™ DolaDashboard  Users

Wieloomes: NODAL OFFICER - MONIKA KAU ipt Creat VENTATION/LIMBSTEAM ) ::

Show|10 entries Search; I_%.'EE b Isearch| ciea:\
‘ Ninistry
Department
Caselo Brief
wort Sh Petitioner Respondent History
HCHOOURT-ALLABAD LMESTEAM  REDUYNCCONFEDERITON THROUGHSENGEETADOGRA | NOIAN COUNCILFORRESEARCH-INTAN VETEFINARIAN FESEARCH NST THRO TOIR SHLAK.SNGH T it

Showing 1101 of 1 entries Previous | L | Nex

Dashboard *  MyCourtCases ¥ Updation ¥  ImportantCases ¥  MISReportm ¥ CMRSummary ¥ TransferofCases ¥ AMRCD »  Arbitration ¥ Search ¥ Forward ToeOffice ¥ DolaDashboard  Users

es; NODAL OFFICER - MONIKA KAU ( Section Officer/IMPLEMENTATION/LIMBS TEAM ) ~:

Sender Detail:
Rame Designation Address:
MONIKA KAUSHIK Section Officer NUI
u can chage it
Receipt Details
Correspondence Type Subject Category Delivery Mode
Others X Advice y Emai
Subject
Limbs 1D 839247
Receipt Type DOCUMENT
Electronic N Choose File | Advocatz Login.doc
Employee Details
Employee Name Employee Posts
WDSAP CELL-NDSAP Y NOSAP



11. Once we click on save button will get a notification - Receipt successfully
created:

Version 2.0

Legal Information Management & Briefing System (LIMBS) afe
Dept of Legal Afais, Ministry of Law & Justice

oo e d e
Dashiooard ™ MyCourtCases ™ Updation ™ ImportantCases *  MiSRepors ™ CNRSummary ™ TransferofCases ™ AMRCD ™ Abitation ™ Search ™ Foward ToeOffice ™ DolaDashboard  Users

Welcomes: NODAL OFFICER- MONIKA KAUSHIK{Section Officer/[MPLEMENTATION/LINES TEAM ) *:

Receipt Successkuly Created
320 outof gt

Legal Information Management & Briefing System (LIMBS)
Vers w0
Dept of Legal Affairs, Ministry of Law & Justice

Deshboard ®  MyCourtCases Updation ®  ImportantCasss ¥ MISHeports ™  CNRSummary *  Transferof Cases =

show|10 v entries search; 145510 search | clear |

Updation ~  Important Cases = 1S Reports R Summary ransfor of Cases A = Arbitration *  Search *  forward 1o

RECEIPT STATUS

Computacumber | 394703

Bocoiptnumber 300703/2031/0u1 of dept

Fllono

subject Limbs 1D 839247 :

Recalvodby NDSAP CELLNDSAP-QUt of dopt

Recolvedon

currontiywith NDSAP CELLADSAP.aut of dupt

Status ACTNE ‘
ClosingRemarks ‘
Departmentid 172 l‘

Follow above steps to initiate SLP






CNR Updation help file

The respective Department on going to "UPDATE CNR WITH REGISTRATION NO” in
"updation” tab, a list of their cases will be displayed on the screen.

Legal Information Management & Briefing System (LIMBS)

Dept of Legal Affairs, Ministry of Law & Justice

rfé
O\,

nportant C *  MiSReports ™ Adid Adv Transfero # *  Arimation ~

Forwarded By CAS #CaseList

Mpdate Case with CNR Manoj kumar Jain ~::

Mpdate Proceeding

¥Ipdate Tribunals Cases

He:

1 3305 HIGH 2017- 12218/2007 0083017 RASHM) SHUKLAVS 1 SECRETARY GOVERNMENT OF INDIA MINISTRY OF CULTURE 2 DIRECTOR -~ N SERVICE MATTERS u
COURT 2810 INDIRA GANDHI RASHTANA MAMAY SANGRAHALAYA 3 DR SUDIRA ROY DEY 4 ASHOK KUMAR RECRUMTMENT/APPOINTMENT
[JABALPUR] SHARMA
MADHYA
PRADESH
1 32111 HIgH 138742007 04-08-2017  SMT KIRAN BALA SHARMA s LUNFDM DF INDIA THR SECRETARY MINISTRY OF CULTUREZ N SERVICE MATTERS -
COURT DIRECTOR INDIRA GANDHI RASHTRIYA MANAY SANGRAHALAY PAY SCALES
[JABALPURY
MADHYA
PRADESH
3 T3 HIGH 15048 -10-33 Vikas Bhatt Vs Union of India through Secretary WOC Director IGRMS Bhopal Chamman EC N SERYICE MATTERS
COURT RMS5 & Secretary MOC DHSCIRLINARY PROCEEDINGS
[HABAELPUR)

On clicking on "view" button against HC

1 573835
1 135456
3 573464
4 711783
3 T3eEG2
i 755378
¥ 600766

Court Name

RIGH COURT (DELHI)
DELHI

HIGH COURT (AHMEDHBAD)
GLUARAT

DESTRICT AKD SEESI0N COURT
[PASIGH
ARUNACHAL PRADESH

DISTRICT AND SESSION COURT
(DISTRICT COURT]
OTHER

HIGH COURT (44
FAJLSTHAN

HIGH COURT (AHMEDABAD)
GUJARAT

HiGH COURT (BILASPUR)
CHHATTISGARH

Dateof
Hearing

21010-11-

203103

a1

2011-01-

1

2018-08-
o1

1232020

SCRA
2716012020

10035

HHA
126812000

ARBAP

309652020

SCR.A
04642030

5370

Case_Date

0§-03-1019

28-10-2020

03-06-3019

26-08-0020

10-12-2020

06-11-2020

17-03-2020

(exclude Delhi HC) and District & Session court,

Tasl e Tesl

SASHWANTSINGH RAMPRASAD YADAY & MAJOR VS STATE OF GULIARAT

peditioner s respopdant

ASHAMALDGIL v SARABJEET SRIGH

INDIFA SINGHAL WD 5H. BANWAR] LAL SINGHAL Vs DHARAMEIR BHADANA 50
5K, SHANKAR SINGH BHADARA

W HEW DEEP WALWA BLIS SERVICE THROUGH POA KULDEEPSINGH 5/0
HARMSINGH s STATE OF GLUARAT

RAMDEY RAM Ve SANTOSH SINGH

GIHCZ40512852020

CHCHO10038042020

RIHCOZ0T458T2020

GIHCIA0536882020

CEHCO10003372000

SERVICE MATTER
TEMPCRARY
APPOINTHENT

SERVICE MATTERS
PAY SCALES

iEw

COMMERTIAL
MATTERS
CORSUMER
PROTECTIN ACT

LABOUR MATTERS
WEGES

PIL MATTERS
HOUSING

CRIMINAL MATTERS
RAILWAY ACT

L MATTERS
PRICING MATTERS



On clicking on "view" button against any case which needs CNR as a fresh or its updating,
simply a window of the Registration no, Registration Year, Case type (of court) will open,

Update Cases

High Courts* Courts Bench”

—Please Select-

Se;

Registration Petitioner Respondent
Name Name

Update Cases

High Courts® Courts Bench™ Case Type"

RAJASTHAN JRIPUR ~-Plgase Select—-

—-Please Select—
Registration Number* Registration Year® APPLL: MISC APPLICATIDN [CIVIL)
APPLR < MISC APPLICATICN (CRIMIMAL|
APBLW : MISC APPLICATION (WRIT)
ARBAR : ARBITRATION APPLICATION
[N 1RSS: ARBITRATION SUIT
P CIVIL CONTEMPT PETITION
CourtComplex  CNR  Case  Registraion Re o v-FIRSTAPPEAL
— . Type e yo| CLA:CHILLEAVETOAPPEAL
CMA; CIVIL MISCELLANEOUS APPEAL
CMAP : CIVIL MISCELLANEQUS APPLICATION
ML : CIVIL MISCELLANEQUS CASE CIVIL
CMCR: CIVIL MISCELLANEOUS CASE CRMINAL
CMCW : CIVIL MISCELLANECHIS CASE WRIT
CMEA: CIVIL MISCELLANECUS EXCISE APPEAL
CMLAF : CIVIL MISC LEAVE TO APPLICATION
VIL MISCELLANEOUS PETITION

SC (WRIT) STAY APPLICATION
CO# : COMPANY APPEAL
COAP : COMPANY APPLICATION

27180 2020




After fill all details, user will click on “Search” to find out CNR number.

Update Cases

High Courts* Courts Bench* Case Type*
MALHYA PRADESH JRBALPUR WP wnit petition
Registration Number* Registration Year*

13872 2017

&

Case  Registraion Registration  Petitioner Respondent Action
Type HNo Year Hame Name

High Court R MPHCI10446512017 13872 2017 UNION OF
Madhya INDIA

Pradesh

Jabalpur




CNR Updation help file

As on date, courts registered on e-Courts i.e. all High Courts and District & Session Courts (other
than Delhi High Court) and CAT are linked with LIMBS application.

The CNR Number of a case can be found through Home- eCourt India Services (ecourts.gov.in) .

Please click on High court services or District Court Services.

" ECOURTS SERVICES

High Courts of Indja

High Court Services High Court NIDG High Courts of India

Access to Services of eCouts: Cawse [sts, Case Ststus, NIDS works as a monitaring tool o identify, manage and reduce Dissemination of information related to high courts to stakeholdzrs
Crdzrsfludgments of High Courts oendency of cases of eLourts

‘
1 Click here for High Court Senvices % Ciick here for High Court NJDG 1 Click here for High Courls of India

District Courts of India

District Court Services District Court NJDG District Courts of India

Access to Servicss of eCouts: Cause [sts, Case Status, NIDG works as & monitaring tool to identify, manage and reduce Aucess to Services of e-Courts Cause fists, Case Stabus,

Ordzrs/udgments & NID pendency of cases Orders/Judgments & NIDG

% Click hiere for District Court NJDG

1 Click here for District Court Senvies 1 Céick here for District Courts of India



https://ecourts.gov.in/ecourts_home/

and then choose the "Case Status" tab from the left margin Search Menu, then choose the Court
and Bench then you can search your case either by Party Name or by Case Number or Advocate
details or FIR number from the search results click "view" and the CNR number will be displayed
along with other details of the case.

€l> C o © & niosy/reservices ecourts.gov.n/nesenyices/# B 99 ¥y m o & =
@ Gettng Started (7 COVID-19 Tracker | Incia
Skip to Navigation | Skip to Main Content | Site map A Al As ® °

28

ya ECOURTS SERVICES

- e ) Home Supreme Court High Courts District Courts NIDG Contact Us
*  High Courts of Inda

Search Menu Case Status

High Cout of Purjab and Her... = High Court of Punjab and Harysns -

% Party Name Case Number 1 Filing Number = & Advocate Name 8 FIR Number & Act & Case Type

Case Slalus . Search by Pelitioners/Respondents Name

*Petiioner / Respondent

‘Regstration Yea |7 l @Pending ODisposed OBoth

Ceptcha W “w | 2 *Enter Captcha - T

%

— e = £

courlorders

| Ckck hare to view halp video

i I Enter the Party Name. n part (minimum 3 characters) or full - e g for searching the Party Name “Ramesh Narayan Yadav® either Ramesn. Narayan. Yadav,
Ram. Nar etc. can De given as ine search cntena

Cause List
|i. Party Name maybe the name of the Petitones, Flantill, Camplanant Respondent. Defendant, Appeliant, Accused or Exira Palty

L Q % iv. In the Year box, enler the Case Registralion Year
l v Click on ¢ither the Pending or Disposed option butlon, accaeding 1o the status of the Case I you don't know the exact status of the Case, then cick on the

Caveat Search Both oplion butior

Vi Enterthe Captcha (the € alphanumeric characters shown on the ccreen) In Ihe text box provided



W

/i
o

ECOURTS SERVICES

Home  Supreme Cowrt  High Couts DistictCouts NJOG  ContactUs

High Courts of India

High Court of Punjab and Haryana v High Court of Purgad and Haryana )

~ CNR Number & Party Name | Case Number 2] Filing Number & Advocate Name & FIR Number # Act 2 Case Type
Case Details
Filing Number CWP 12654212015 Filing Date 18.12.2015
Registration Number CVIP /266422015 Registration Date 18122015
CNR Number ¢ TPATCO1 0914062018~y
Court Orders
Case Status
’ First Hearing Date 21st December 2015
‘ | Next Hearing Date 10th December 20128
T Stage of Case ]
Coram ‘2218~MR. JUSTICE JITENDRA CHAUHAN
Bench Type l Single
‘Q ’ Judicial Branch ‘WR!TS - ERANCH
Caveat Search state CHANDIGARH (UT)
District UT-CHANDIGARH
Patitioner and Advocate
| 1) RANJANA SHAHI
Advocate- RAMAN SHARMA
Respondent and Advocate

I1) UNION OF INDIAETC




